3
C. A No. 936-938 OF 2001
| TEM No. 10 Court No. 1 SECTION ITIATI1/X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Civil Appeal Nos. 936-938 of 2001
(For Prel.Hearing)
Indicarb Linted Appel I ant (s)
VERSUS
State of Tami| Nadu & Os. Respondent (s)

(Wth appln.(s) for inpleading party)
(For directions)

Wth Wit Petition (C) No. 409 of 1997
(Wth appln.(s) for direction)

Cvil Appeal No. 939 of 2001

(Wth appln.(s) for inpleading party, prayer for interimrelief and
of fice report)

Wit Petition (C) No. 675 of 1997

Wit Petition (C) No. 129 of 1998
(Wth office report)

Wit Petition (C) No. 155 of 1998
Wit Petition (C) No. 157 of 1998
Wit Petition (C) No. 180 of 1998
Wit Petition (C) No. 199 of 1998
Wit Petition (C) Nos. 206-208 of 1998

Cvil Appeal Nos. 945 of 2001
(Wth prayer for interimrelief and office report)

Wit Petition (C) No. 249 of 1998

Wit Petition (C) No. 268 of 1998
.20
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Wit Petition (C Nos.273 of 1998
Wit Petition (C) No. 359 of 1998

Wit Petition (C) No. 374 of 1998
(Wth appln.(s) for stay)

Wit Petition (C Nos.503-505 of 1998
(Wth office report)

Wit Petition (C) No. 242 of 1998



Wit Petition (C) No. 602 of 1998
(Wth office report)

Wit Petition (C) Nos. 610-611 of 1998
(Wth office report)

Wit Petition (C) No. 654 of 1998

G vil Appeal Nos. 952-954 of 2001
(Wth prayer for interimrelief and office report)

Wit Petition (C No. 9 of 1999
Wit Petition (C) No. 30 of 1999
Wit Petition (C No. 48 of 1999

Civil Appeal Nos. 955-956 of 2001
(Wth prayer for interimrelief)

Wit Petition (C) No. 92 of 1999

Wit Petition (C No. 96 of 1999

Wit Petition (C) No. 112 of 1999
Wit Petition (C) No. 119 of 1999
Wit Petition (C No. 120 of 1999
Wit Petition (C) No. 136 of 1999

Wit Petition (C No. 167 of 1999

Cvil Appeal Nos. 957-964 of 2001

(Wth prayer for interimrelief and office report)
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Wit Petition (C No. 219 of 1999

Wit Petition (C No. 221 of 1999
(Wth appln.(s) for stay and exenption fromfiling O T.)

Wit Petition (C) No. 267 of 1999
Civil Appeal No. 967 of 2001

(Wth appln.(s) for inpleading party, prayer for interimrelief
and office report)

Wit Petition (C No. 5 of 1998
Civil Appeal Nos.972-973 of 2001
(Wth appln.(s) for c/delay in filing SLP, prayer for interimrelief
and office report)
Wit Petition (O 420 of 1999
Wit Petition (Q 423 of 1999

Wit Petition (O 125 of 1999

Wit Petition (Q
(Wth office repor

No
No
Wit Petition (C) No. 98 of 1999
No
L\I)o 382 of 1999

Wit Petition (C) No. 392 of 1999



(Wth office report)
Wit Petition (C) No. 510 of 1999
Wit Petition (C No. 543 of 1999

Wit Petition (C) No. 195 of 1999
(Wth appln.(s) for directions)

Wit Petition (C No. 139 of 2000
Wit Petition (C) No.141 of 2000
Wit Petition (C) No.154 of 2000
Wit Petition (C) No. 253 of 2000
Wit Petition (C No. 279 of 2000
Wit Petition (C) No.280 of 2000
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Wit Petition (C) No.282 of 2000

Wit Petition (C) No.146 of 2000
(Wth office report)

Wit Petition (C No.278 of 2000
(Wth appln.(s) for ex-parte stay and office report)

Wit Petition (C) No. 327 of 2000
Wit Petition (C No. 145 of 2000
Wit Petition (C) Nos. 400 of 2000

G vil Appeal Nos. 993-995 of 2001
(Wth prayer for interimrelief and office report)

Cvil Appeal No. 997 of 2001
(Wth prayer for interimrelief and office report)

Civil Appeal Nos. 1649-1654 of 2001

(Wth appln.(s) for directions, condonation of delay in filing
rejoinder, inpleading party, prayer for interimrelief and
of fice report)

Wit Petition (C) No. 110 of 2000
(Wth appln.(s) for permision to place addl. docunents on record,
interimrelief, stay and office report)

Wit Petition (C) No. 615 of 2000

(Wth appln.(s) for perm ssion to place addl. docunents on record
and stay)

Wit Petition (C) No. 268 of 2001

Speci al Leave Petition (C) No. 18556 of 2001
(Wth prayer for interimrelief and office report)

Wit Petition (C No. 547 of 2001

Wit Petition (C No. 540 of 2001
(Wth appln.(s) for ex-parte stay)

Wit Petition (C) No. 534 of 2001
(Wth appln.(s) for ex-parte stay)



Wit Petition (C) No. 570 of 2001
(Wth appln.(s) for stay)
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Wit Petition (C)

Wit Petition (O

No
No
Wit Petition (C) No.
No

Wit Petition (C)

(Wth appln.(s) for ex-parte stay)

3 of 2002

13 of 2002

17 of 2002

44 of 2002

Wit Petition (C No. 20 of 2002

Wit Petition (C No. 157 of 2002

S.L.P. (C) No. 6110 of 2002
(Wth prayer for interimrelief)

S.L.P. (© No. 6189 of 2002
(Wth prayer for interimrelief)

S.L.P. (C No. 6251 of 2002
(Wth prayer for interimrelief)

S.L.P. (© No. 6281 of 2002
(Wth prayer for interimrelief)

Wit Petition (C) No. 156 of 2002

Wit Petition (C) No. 207 of 2002

Wit Petition (C) No. 329 of 2002

Speci al Leave Petition (C) No. 12076 of 2002

(Wth appln. for inpleading party,

exem fromfiling c/c of the

i mpugned judgnment and prayer for interimrelief)

Wit Petition (C) No.

Wit Petition (O
Wit Petition (Q
Wit Petition (C)
Wit Petition (O
Wit Petition (Q

Wit Petition (C) No

(Wth appln. for stay
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& &8 8 % &

282

303

407

304

415

426

432

Wit Petition (C) No. 458

Wit Petition (C No. 597

of
of
of
of
of
of

of

of

of

2002

2002

2002

2002

2002

2002

2002

2002

2002

Wit Petition (C No. 253 of 2002

(Wth appln.(s) for directions,

Wit Petition (C No. 107 of 2003

stay and office report)



Wit Petition (C) No. 181 of 2003
(Wth office report)

Wit Petition (C No. 182 of 2003
Wit Petition (C) No. 213 of 2003

Wit Petition (C) No. 316 of 2003
(Wth office report)

Wit Petition (C) No. 318 of 2003
(Office report on default)

Wit Petition (C) No. 320 of 2003
(Wth appln.(s) for stay and office report)

Wit Petition (C No. 335 of 2003
(Wth appln.(s) for ex-party stay)

Wit Petition (C) No. 336 of 2003
(Wth appln.(s) for ex-party stay)

Wit Petition (C No. 343 of 2003
(Wth appln.(s) for ex-party stay)

Wit Petition (C) No. 344 of 2003
(Wth appln.(s) for ex-party stay)

Wit Petition (C No. 345 of 2003
(Wth appln.(s) for ex-party stay)

Wit Petition (C) No. 346 of 2003
(Wth appln.(s) for ex-party stay)

Wit Petition (C No. 347 of 2003
(Wth appln.(s) for ex-party stay)

Wit Petition (C) No. 356 of 2003
(Wth appln.(s) for ex-party stay)
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-7-

Wit Petition (C) No. 357 of 2003
(Wth appln.(s) for ex-party stay)

Wit Petition (C) No. 358 of 2003
(Wth appln.(s) for ex-party stay)

Wit Petition (C) No. 359 of 2003
(Wth appln.(s) for ex-party stay)

Wit Petition (C) No. 360 of 2003
(Wth appln.(s) for ex-party stay)

Date : 06/10/ 2003 These matters were called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTICE S.B. S| NHA
HON BLE DR JUSTI CE AR LAKSHMANAN

For Appellant (s)
In CA 936-38, 939, 945, M. C. Natarajan, Sr.Adv.
952, 953, 954, 956 & 967M. A.T.M Sanpath, Adv.



M. V. Balaji, Adv.
Ms. T.S. Santhi, Adv.

In CA 955M. Sanjay R Hegde, Adv.

In CA 957-964M . Praveen Kumar, Adv.
M. R V. Prasad, Adv.

In CA 972-973M. A K Ganguli, Sr.Adv.
M. S. Prasad, Adv
Ms. Chitra Venkat araman, Adv.

In CA 993-995M. K K. Mani, Adv.
M. R L. Ramani, Adv.
Ms. Mani ka Pandey, Adv.

In CA 997M. Sunil Kumar Jain, Adv.

In CA 1649-1654M . K. K. Venugopal, Sr.Adv.
M. P.H Parekh, Adv.
M. Saneer Parekh, Adv.
M. Sanad Ranmekri shnan, Adv.
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For Petitioner(s)
In WP 409, 221, 195 & 327M. P.N Ramalingam Adv.

In W 253 & 318M. C. Natarajan, Sr.Adv.
M. A T.M Sanpath, Adv.

M. V. Balaji, Adv.
Ms. T.S. Shanthi, Adv.

In W 675, 129, 155, 157, M. K K Mani, Adv.
180, 199, 249, 268, 359, M. R L. Ramani, Adv.
503-505, 242, 602, 654, 92, Ms. Mani ka Pandey, Adv.
96,112, 119, 120, 136, 167,

219, 267, 5, 420, 423, 98,

125, 510, 543, 139, 141,

154, 253, 279, 280, 282,

145, 400, 268, 570, 3, 13,

157, 329, 407, 415, 426, 432,

458, 597, 107, 181, 182 &

SLP 18556 & 12076

In WP 206-08, 374, 9, 48, M. K V. Vijaykumar, Adv.
248, 20, 207, 282, 303, 304,

320, 335, 336, 343-347 &

356- 360

In WP 273M . Sanjeev Sen, Adv.
Ms. Nandini Gore, Adv.
M. R N Karanjawal a, Adv.
for Ms. Mani k Karanjawal a, Adv.

In WP 610, 611 & 30M. Rakesh K. Sharna, Adv.
In WP 382 & 392M. V. Bal achandran, Adv.

In W 146 & 278 ‘M. Joseph Vellapally, Sr. Adv.
M. Praveen Kumar, Adv.

In W 110, 615 & 213M. K K. Venugopal, Sr. Adv.
M. P.H Parekh, Adv.
M. Saneer Parekh, Adv.
M. Sanand Ranskri shnan, Adv.



In W 547, 17, 44 & 316M. U A Rana, Adv.
M. Arvind Kumar, Adv.
for Ms. Gagrat & Co., Advs.

In WP 540 & 534 andM. Altaf Ahnmad, ASG
SLP 6110, 6189 6251M. Ashok Kumar Gupta, Adv.
& 6281 M. Farrukh Rashi d, Adv.
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In WP 156 M. MN. Shroff, Adv.
For U O I. M. Raju Ramachandran, ASG

M. R P. Bhatt, Sr.Adv.
M. Y.P. Mahajan, Adv.
M. Rajiv Tyagi, Adv.
M. B.V.B. Das, Adv.
M. Pratish Kapur, Adv.
Ms. Neera CGupta, Adv.
M. P. Par meswar an, Adv.
M. S.N Terdol, Adv.
M. B.K Prasad, Adv.
M's. Sushma Suri, Adv.

For NNC. T. of Delhi: M. K C Kaushik, Adv.
& all U Ts. Ms. Anil Katiyar, Adv.
M. D.S. Mehra, Adv.

Ms. Anil Katiyar, Adv.
Ms. Sunita Sharma, Adv.

For Respondent (s)

For State of Tamil NaduM. A K Ganguli, Sr.Adv.
M. S. Prasad, Adv.
M. Chitra Venkataraman, Adv.

For Orissa: M . Janaranj an Das, Adv.
M. CGourang Biswal, Adv.
Ms. S. M shra, Adv.
Ms. Moushumi Gahl ot, Adv.

In CA 936-938, 939, WP 611, Ms. K Anereswari, Adv.
CA 952, 956, 957-64, WP 195, M. G Prabhakar, Adv.
400, 268, 540, 3, 13, 20,

SLP 6110, 6189, 6251 & 6281

For State of WB.M. B. Sen, Sr.Adv.
M. J.R Das, Adv.
M. CGourang Biswal, Adv.
Ms. S. Mshra, Adv.
for Ms. Sinha & Das, Advs.

In CA 936-938, WP 602, 92M. B. Sen, Sr.Adv.
& 195M. D. K. Sinha, Adv.

M. J.R Das, Adv.

M. CGourang Biswal, Adv.
Ms. S. Mshra, Adv.

Ms. Moushumi Gahl ot, Adv.
M. A K Yadav, Adv
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In CA 936-938, 945 & 997M . Ravindra K. Adsure, Adv.
M. Mikesh K. Gri, Adv.



For State of KarnatakaM . Sanjay R Hegde, Adv.
In W 409 & 199M. Ranj an Mikherjee, Adv.

In WP 409, 199, CA 957-64,Ms. H Wahi, Adv.
1649-54, WP 110, 615 & 213

In WP 409 & 199Ms. Naresh K. Sharma, Adv.

In WP 409, 199, 327, 110, M. R C. Vermm, Adv.
426, 458 & 213 and CA 927, M. Mikesh Vernmm, Adv.
1649-54M . Mani sh Shanker, Adv.

In W 409, 180, 199, 207, M. G Prakash, Adv.
208, 273, 504, 242, 602,

611, 48, 219, 195, 139, 154,

279, 282 & 400

In WP 409, 199 & 195Ms. Asha Gopal an Nair, Adv.
In W 675 and 5M. A Mariarputham Adv.

In WP 129, 199, 273, 30, 112, M. V.G Pragasam Adv.
119, 120, 167, 98, 154, 279,

280, 145, 547, 17, 44, 303,

181 & 182, CA 952-54, 955,

956 & 997 & SLP 18556

In WP 129, 92, 112, 282, 547, Ms. Revat hy Raghavan, Adv.
570, 3, 20, 157, 207, 303,
407, 426, 432, 458 & 253

In WP 155, 157, 199, 206, 423, M. V. Krishna Mirthy, Adv.
382, 392, 510, 543, 195, 139,

141, 154, 253, 279, 280, 146,

278 and 145

In W 155, 199, 206, 249, 503-M. G B. Sathe, Adv.
505, 9, 92, 112, 167, 221 & 5

In WP 157, 199 and 253M. B.B. Singh, Adv.
In WP 199M . Sushil Kumar Jai n, Adv.

in WP 199Ms. Kamini Jai swal, Adv.
L0 11/ -
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in W 199, 112, 505 & CA 997M. H M Singh, Adv.
M. Anil Hooda, Adv.
M. Kaushal Yadav, Adv.
M. RS. Suri, Adv.

In CA 997, WP 426 and 181M. T.C. Sharma, Adv.
Ms. Neel am Sharma, Adv.

In CA 997M. Anil Shrivastav, Adv.
Ms. Jyoti Dutt, Adv.

In CA 945, 952-54, 997
& WP 181M. T.L.V. lyer, Sr.Adv.
M. K R Sasiprabhu, Adv.

In WP 268, WP 359, 30, 136,
253, 282 and 146M. Anil Kumar Tandal e, Adv.

In W 273, 30, 195 & 327M. N. Ganpat hy, Adv.



In W 273, 602 & 611M. K R Nagaraja, Adv.

In WP 602, 221, 540, 534
and 407M. R S. Jena, Adv.

In WP 610M. Prem Mal hotra, Adv.

In CA 956, WP 3, 207, 303 &

426M . Ranesh Babu M R, Adv.
Ms. Anupana Madanam Adv.

In CA 957-64, 997 & 1649-54 M. B.S. Banthia, Adv.
& WP 253 & 110M. Naveen Sharma, Adv.

In CA 957-64, 997, 1649-54 Ms. Sandhya Goswani, Adv.
& WP 253

In WP 219, 267 and 195M. K. Ram Kumar, Adv.

In WP 221, 195 and 426M . Sakesh Kumar, Adv.
M. S.K Agnihotri, Adv.

In WP 5M. Ranji Thomas, Adv.
Ms. Bharati Upadhyay, Adv.
M. V.N Raghupat hy, Adv.
M. Javed M Rao, Adv.
In CA 972-973M. S. Quru Krishna Kumar, Adv.
Ms. Srikala, Adv.
M. C K M Singh, Adv.

M. S.R Setia, Adv.
... 12/ -
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In W 195M. M N. Shroff, Adv.

In W 195M. P.R Ramasesh, Adv.

In WP 141M . Raj eev Sharnma, Adv.

In WP 253, 110 and 426M . Sushil Kumar Jain, Adv.
In WP 327M . Mahabir Singh, Adv.

For State of H. P. M. J.S Attri, Adv.

For State of AssamVs. Krishna Sarma, Adsv.



Asha CGopal an Nair, Adv.
V. K. Si dharthan, Adv.
for Ms. Corporate Law G oup, Advs.

=5

S. R Bhat, Adv.
Sushma Suri, Adv.

5=

UPON hearing counsel the Court nmade the foll ow ng
ORDER

C.A. No. 945, 952, 953, 954, 956 and 967 of 2001:

The civil appeals are disnissed as wi thdrawn.
WP.(C Nos. 120, 267, 125 of 1999 and 141 & 282 of 2000:
The wit petitions are dism ssed as having becone infructuous.

WP.(C Nos. 207, 208, 611. 610, 602, 503, 155, 129, 359, 157, 242 of 1998, 48, 9, 195 of 1999
, 13 of 2002, 675 of 1997 and 280 of 2000.

Li st these matters on 13th Cctober, 2003.
... 13/ -
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Rest of the matters:

Learned Additional Solicitor General stated that the Ordinance is contenplated to be promul gat
ed and, therefore, the cases be adjourned for four weeks.

List these matters after four weeks on a m scel |l aneous day.

[ Alka Dudeja ] [ Janki Bhatia ]
Court Master Court Master

(Signed order is placed on the file.)

I N THE SUPREME COURT OF | NDI A

Cl VI L APPELLATE JURI SDI CTI ON

ClVIL APPEAL NO. 945 COF 2001

TVL Agro Chemical Industries Pvt. Ltd.... Appellant (s)
Ver sus
Union of India and Os.... Respondent(s)

Wth C A Nos. 952, 953, 954, 956 and 967 of 2001

ORDER

The civil appeals are dism ssed as w t hdrawn.



(AR Lakshnanan)
New Del hi ,
Cct ober 06, 2003.






